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Affidavit 1o be Fuenished by the canaidate alongwith Numination Faper
Before the Retviaing Officer
For election to, STEEPA... .(name of the Hous:

From...2.08. STS0EN..
==z

cens-eCoastituency( Name of i Comstitie s

néfdaugh: criwife of . <TRA., _”‘Eﬁ_ ﬂﬁ'l’

el r.z. L, yeirs, rosidéia of, SSrrroven <AVEIRTT (mention Tull postal addiess), o

waiteiindele gt alsave

=lection, do hereby solemnly affirm and stale on oath as under:-

| firike out whichewer is not applicable)

{13 1 am a candidate set up Ty —oie

-~'!-'-'-'!=-‘E--q—'-£—{l name of the political party }/ am contesting - i

Independent candidate.
(2) Details of PAN and status of filing of Incomé tax return :
5k Mo, | Mames ) Permanent [ The financial year for T"-I'"rillaJ income —|
Account Mumber | which the last shown [n Income |
(PAN) Income-tax return has | Tax Reium { in |
A N N — P | been filed _jRupeesy |
Sell wagz wany BLIEP &g bro s AT
! Spouse- Ysiear AT ™2 ] - Nil—
3 Dependent | (e ot YL N L N L—
§.  [Dependent? 4o 4wk | IBESPKo SIS |
5. | Dependent3 ooy AT | RRXPPgSIOM ML | NI

{3) The following case(s) is/ are pending against me in which cognizance has been taken by the conrt:-

8l [ Offence | Description II

| No. .

i{a) | The details of cases where the court has taken | 2nmre oFZ— '.\w %au Y17, 2oy a, T E'h‘:r
cognizance, Sections of the Act and deseription ATl B2 e, itk S Fimy w v 3T
of the offence for which cognizance taken | FTET AT W s Tenay B ST o o TEREET |

NN Aen e — Mqe| B9

i fb) | Name of the coun, Case No, and Date of order | ey 2z |orer B0 <13 e LE L ()

| taking cognizance : tigel#d L i2ent

{ic} | Details of Appeal {3}/ Application(s) for revision . | S

L (if any) filed against the above order(s) N

4. Cases in which | have been convicted by a court ufhw[mhnr those referred o in Form 26):

|{n':
I t Act and description af the offence for |
i which convicted .

i(h | ‘hTaﬁe_ afthe Court(s). Case No. and
|
| ] Date(s) of urders) .

i i

The details of cases, Sections of the |Eﬂﬁﬂﬂ- ERTS e —— T{Rﬂ“ "M'HE!T — (Sreaw |
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4 ) | Punishme | impase. |
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vip Thut 1 give heoern beiow the details of e sssets (movable and Loomovable e ) of mysel,

mw spouse and all dopendents:

A Dretails of movabie assers ¢

M-

I Assets in joint name indicating the extent of joint ownership will also have to be given

1 In case of de
Mame of Bafks Tnstitaion and

Branch are 1o be given

siplmvestment, the details including Serial Mumber, Amount, Date of Deposit, the Scheme

i, Value of Bonds/Share/Debentures s per the curremt marken value in Stoek Exchange in respeet o histe)

companies and as per books in case of non- fisted compranies should be given
1. Dependent’, here incins u person, substantially dependent on the income of the candidate,
3. Details: including aimount is 1o be given separately in respect of each investment)

| | Description -~ « Self Spouse Dependent-1 | Dependent-2 | Dependent-3 |
ik 10 TSy [ Prfe 7 RO o (g3) | < (990 0 319 (59) |

1) (“:ushin_lmnd : lggpoe= W | LoOE= W | LpOOs v | Sop0= o | 200PE W

i) | Details of Deposits in Bank 561 |asamy Tl €57 3%, 6oty | (B 00,507 | B ooy | 37800 w57 |
sccounts (FDRS, Term Deposits -'II-IT!‘:::I:I. LR | (el e ) L
| and all other types of Deposi = B i 0 s s ' =
| imlu&lngsaﬁngu:mmgf B “:;umum Sae Bl - |
|| Deposits with Financial  Prevok - yars sio o [0 <H—  [oney by '
- Institutions, Non Banking (D =1 &%, s (a G neee L e R I s 0n9e
Pt ; %, 897 w kL {
|| Financial Companies and “gr21 e 3siolome 3. | |
{ S Cooperative societies and the® 3] seeee-w ' |
= amount in each such deposit #h‘!%l!ﬂl —

(i) | Details of investment in Bonds, [ ;‘fﬁsmﬂwl
L'Jebcnmlm.fshnrumdum:: in M4 - ML MiL—- o B [P Agmren s |
companies™utual Funds and Tyt cs/. 1 atvation i
others and the amount, i 1[;::”) i

(V) | Detalls of investment in NSS, | #7875 307 ey clan | =11 e o [l ots

|| Postal Savings, Insurance Palicies [T ISR, | TR iberD | proveor e Rt j ]
and investment in any Financial | peuuyeTwrt Ayt eveenT SRt aEn &, T T NP1 mm‘;,;
Instrument in Post office or e SILUL AP PO S T AL T ¥ o ‘Thrafs
Insurance Company and the 2meg N faoE- ;qmﬂ[: fiaPrm [ ;

| amount wpns|=- lalizizsie < |

iv) | Personal loans/advance given o [ee"Ti@vs ]
any person or entity including VST, G| |

i firm, Company, Trust etc. and -ﬁ_ﬁ"’ﬁ NI - g e il | i =
.| other receivables from debtors |G 1 |
' ( and the amount, : _me bz o= o o |
T1v) | Motor Vehices/Aircrafis/ TESLEST | oS TN

| Yachts/Ships (detils of Mals™'® |nr-24 B N L= Ml |98 | NIL—
|| Registration No. etc, Year o™ > | 055 ges larhail= !
|| Purchese’and amount ) “3825-% 1127 b"3e RSN 1. S .
"(v7T1| Jewelry, bullion and valuable  [Read]- S | S 290w | G- 10 ame |G vh e | |
I | thing (give details of weight and | zm- 1peee=w m_g;‘;:::" App-BYetonn | oy osase | T - |
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4 Any other assets such 5 value of
I £ Chims/interest

{' i Ciross Total value
/ 3. Iy etails of Immovable assets;

(Mrig: 1. Propertics in joint ownership indicating the ¢xtent of joint ewnership vl also have to be indicat:d

e
{ M-

HI| |UE',D:'I":I.=
1

IR

1 | booe:

i -
| MY L=

17, pooE g

N L

YO, 006 vy

2 . Each land or building or apartment should be mentioned separately in this format. )

Description

No

Tt L

| Self

Spouse

i)
Locations)

Surveynumber(s)

Aven [ Toral measuremeant in

acres)

Dependent-1

Dependent-1
s

==

/

‘Whether inherited property
{ Yesor NO)

Date of purchase in case of self
acquired property

Cost of Land (in case of

purchase)at the time of
purchase

Any Investment on the land by
1 way of development,
construction ete.

Approximate Current market
wvaliue

(if)
Location{s)
Survey number(s})

Area (Total measdrement in
sq. L)

Whether inherited property
{Yes or NOY

Date of purchase in case of self
acquired praperty

Cost of Land (in case of
purchase) at the time of
purchase

Any Investment on the land by
way of development,
construction ete.

Approximate Current

miarket
value '

Commercial Buildings
| lincluding apartments)

| ~Location(s)

| -Survey number(s)
Built up Area (Total
measurement in sq. it.)

{iii)

f— = = ———




{ivi

' wther inberiied property
L &= e NO)

| Dew of purchase in case of wer?
L SRHIbA reopery

| £ ext uf property (in case of

| rchase) at the lime of

[ o mchase

Ay Invesiment on the

| priperly by wity of

development, construction ete,

N SR I R .
[ /‘Kf" | | ]
/ | i |

-[ R — I -

Approximate Corrent marker

AV o

Residential Byildings (including |

aprtnents, )
-Locationds)
- Survey numbens)

Acea (Total measurement in
s fi.)

[ Built up Area (Total

measurement in sg. ff.)

Whether inherited propenty
(Yes or NO)

ate of purchase in case of self
aoguired property

Cuost of property (in case of
purchase) at the time of
purchase

'Any Investment on the land bf
way of development,
| construction elg,

Approximate Current market /
vilue )

Others (such as interest in
Propeny)

Total of Current Market

Value of (i) to (v) above

(6) | give herein below the details of linbilities' dues
(Note: Please give separate details of name of B

5, i Description
No LUl

|
e -_—I--.-——

to public financial institutions and government :-
ank , institution, entity or individual and amount for each item)

Selr

Spouse(s)

Dependent-1 | Dependent-2

Dependent-3 |

{8

! Loan or dues to Bank/Fina neisl
' Imstituti :

Name of Bank or Fl

Amaount outstanding

Muture of loan

Loan or dues (o any
individuals! Entity other than
mentioned in (i) above.
Mame(g) . -~ -

Mnount Gutstanding

Mature of lobn
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Ay oiher liahility

| Gerand total of liabilities

(ii) | Czaveigment Dues; |
Dlues to departments dealing

| with government |

| _i accoysmaodation |

!

Dues to departments dealing
with supply of water

| Dues to depariments dealing
with supply of electricity

“Duesto departmants dealing
with supply of
t telephones/mobiles

Dues to departments dealing
with government transport
{including aircrafts and

_belicopters)

Income Tax Dues //

Wealth Tax Dues i

Service Tax Dues W

Municipal /Property Tax Dues

Sales Tax Dues

Any other dues

Grand total of all Govt. dues

{7) Details of profession or occupation:
a Sef...[asmw., ananas

b. Spouse ... g=tHr.

{8) My educational qu:iﬂhﬂhn is a3 under:

(Give details of highest School / University education with full form of the certificate/ diploma/ degree course)
{MName of the School /College/ University and the year in which the course was completed.)

(9). ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

1. | Name nf‘:h:' candidate Shw ATE € =TT ]
2. | Full postal address e STE TV, At GT - TETTT () - 2TeaTH
3. | Number and Name of the constiluency and LOY TNETI

state o
3. | Name of the Political party whichsetupthe” | o o oot oot

candidate (otherwise write ‘Independent’) : by
4. | (a) Number of cascs in which conviction arder ML

passed (other than those referred to in Form 26) |
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]

_.‘ i) Toial nurnber o Fa |m= cases whare the _au."l!'iﬂ"_b i q;] g HTINTT oo ATETHo |
j coiri is) have Lakor cognizaic |- £YEATH- Erren vay (e @ 69 ksl
' SATTIVELF

| S Tpastar™ : T T N B which st I Forfed T iy SEimmny
Sl Y ]El.i.'l_.!.l'l'ln‘ I!.u Rtlum IJItd
| [ (s Candidate wnarey S=T7 ALIPP g uom ML NI |
___| (b} Sponse: M= | T - i
. [{c)Dependents <1356 @A (ga) BESPROKTSD-  pay L L Ml L !
L . i _ Details of Assets and Liabilities in rupees -
t Description i Self Spouse | Dependent-l | Dependsnt-1l | Dependent-it] |
A Maoveuhle Elig eg= o 1 N ~ ' i
||| Aset (Totat vatney ‘3‘ Y ;r'l.;fa.llf 82,000 m | m =4 | [S3Tge o |
i T I S X AR L
1 i:;:‘ ) 1’};@;13 pLoon | Aere= M Eb,otrni_i@ M L—-_'
(i} | Purchase Price and i
Development Cost of |2 L500= L0 |12185ee=y L Teo= | 13 Bt b -
Immovable Property T tRhpenc B
| (Total Value) A |
ii} | Approximate Current R
Market Price of 106,000 H)yso0ey by sercwu |45 0O0= i |4 oo ppos R
Asse: (Total Value) i
7 Liahilities
(1} Government ) f

(i} Loans from Bank,
Financial Institutions and ML NI ML L ™M1t N
others (Total)
E. | Highest educational qualification:

—

(Give details of School / University education with ful] form of the certificate/ diplomal degree
course) (Mame of the School /(College/ University and the year in which the course was completed )

VERIFICATION

I, the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and comrect Lo the
test af my  knowledge and belicl, no part of it is false and nothing matecial has been concealed there from. | further
declars that ;

() thete is no cage of conviction or pending case against me other than those mentioned in items 3 and 4 above;

i3 L miy spouse, or my-depcndmu dis mot hiave uny asset or liability, other than those mentioned in items 5 and &

abve,
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Mnte: T Affidavit sanuld be filed lstest by 3.00 ¥M on the last date of filing nominations,
2 Affidavit suowld be sworn before an wath Commissioner or Mugistrate of the First Class o hefone g Moies
Public.
X AN cotuming should be filled up and 1 catumn to be left blank. If there is no information 1o furmish o orespd ol
any ii=m, either “Nil" or “Not aplicable”, as the case may be, should be mentioned
4 The affidavit should be cither typed or written legibily and nearh
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